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Petition(s) for Special Leave to Appeal (G vil) No.18954/2003

(From the judgenent and order dated 17/03/2003 in RP 718/03
of The NATI ONAL CONSUMERS DI SPUTES REDDRESSAL COWM SSI ON, NEW DELHI )

H U D A Petitioner (s)
VERSUS

RAJ KUMAR RATHI Respondent (s)
(Wth prayer for interimrelief)

Date : 05/01/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S. N VARI AVA
HON BLE MR JUSTI CE H K. SEMA

For Petitioner (s)
M. Satinder S. CGulati, Adv.
Ms. Kamal deep Kaur Culati, Adv.
Dr. Kailash Chand, Adv.

For Respondent (s)
M . Sudhir Nandraj og, Adv.
M. Perm nder Chauhan, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Leave granted.
Tag with C. A No.5796 of 2002 arising out of
SLP (C) No. 10150/ 2002.

(K. K. Chaw a)
Court Master

(Jasbir Singh)
Court Master



